LOK SABHA DEBATES

LOK SABHA

Thursday, March 12, 1970/Phalguna 21,1891
(SAKA)

The Lok Sabha met at
the Clock,

Eleven of

[ MR. SPEAKER in the Chair )
ORAL ANSWERS TO QUESTIONS

Panel of Telephone Supervisors for
Promotion to Telegraph Engincering
Service Class 11

*39], SHRI ISHAQ SAMBHALI :
Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether it is a fact that a list for
promotion of Telephone Supervisors who
had passed the Departmental Examination
to Telegraph Lngincering Survice class [
was drawn up as a result of the Depart-
mental Promotion Committee’s discussion
in January, 1968 ;

(b) if so, the number of persons in-
cluded in the List, Circle-wise who had
since been promoted to Telegraph Engi-
neering Scrvice Class I ; and

(c) whether the List is being now
scrapped and a new Departmental promo-
tion Committec is being formed if so, the
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION
AND BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SING) : (a) Yes Sir.

(b) 238 persons in the list were
promoted on a long term basis. Telegraph
Engineering Scrvice Class II is an all-
India Service and not a Circle service and
80 no circle-wisc list is drawn up.

2
(c) The validity of the list expired
on 31-7-69. According to the general

policy laid down by Government, a
select list remains normally operative
only for one year. In any case, it ceases
to be inforce on the expiration of a
period of | year and 6 months or when a
fresh list is prepared, whichever is earlier.
The select list referred to thus ceased to
be valid on the expiry of 1 year and 6
months. A fresh Depirtmental promotion
Committee is expected to be convened
shortly.
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SHRI S. M. BANERJEE ; After the
September, 1968 strike, those employees
who had participated in it, whether be-
longing to the telephone or telegraph or
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postal side, werc not considered for
promotion because there was a break in
service, and absence during September,
1968 strike was considered to be a break
in service. Now that the Government of
India have condoned the break in service
and treated it as dies-mon, may | know
from the hon. Minister whether the case
of those employees will be considered
favourably now? I am happy that recently
in the Delhi Telephone District, the
claims of those who had been superseded
have been considered again. I would like
to know whether the cases of those
cmployees also will be reconsidered by
the DPC.

SHRI SHER SINGH : The DPC con-
sidered  only those cases which were
brought before them after the examination
held in - August, 1968, Now that the
break in service has been condoned, for
future purposes there will be no such dis-
qualification and they will be allowed to
sit in the examination,

THE MINISTER OoF INFOR-
MATION AND BROADCASTING AND
COMMUNICATIONS ( SHRI SATYA
NARAYAN SINHA ) : T have followed
what the hon. Member wants to know,
He has raised the question of policy.
There is no doubt about it, We  shall
certainly consider it,
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SHRI SHER SINGH : I want notice

of the question, |I connot  offhand say
how many of them have been absorbed.
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MR. SPEAKER : The main question
relates only to the list prepared.
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SHRI BASUMATARI : The hon.
Minister has said that so far as the
scheduled castes and scheduled tribes are
concerned, there is no reservation in
promotion, It is a fact that in direct
recruitment also, candidates of the sche-
duled castes and scheduled tribes are not
accepted as suitable and hence the reser-
vation is not filled. When this question
was raised with the Home Ministry, they
took it up and issued a circular to all
departments to  consider  reservation  for
these communities in promotion also, Has
this Ministcy received that circular, and
il so, what is its  reaction?  Government
say that they want to take members of
the scheduled castes and scheduled tribes
inte the services, but all the tme we
find that in practice this is not imple-
mented, So what do they mean by saying
this? Itis a contradiction,

SHRI SATYA NARAYAN SINHA ¢
So far as direct recruitment s concerned,
there 1s reservation. As regards  the cir-
cular mentioned by the hon, Member, 1
have not seen it, So far as promotion is

concerned, at present the policy is that
there is no reservation,
Enquiry C for aboliti of

Contract system in Coal Mines
T
SHR1 BHAGABAN DAS :
SHRI UMANATH
SHRI SATYA
SINGH
SHRI GANESH GHOSH :

*392,

NARAYAN

Will Lhe Minister of LOBOUR AND
REHABILITATION be pleased to state :

(a) whether the one-man  enquiry
commission set up under the Chairman-
ship of Shri B, N. Bancrice for the abo-
lition of contract system in Coal Mines
has submitted its report ;

th) if so, the details of the report ;





